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Crude Oll Produced from Fieldy In
Assam

5343. SHRI BISWANARAYAN
SHASTRI:

Wilt the Minister of PETROLEUM
AND CHEMICALS be pleased to
state:

(a) the total quantity of ciude that
1s available annually from the o1l fields
of Assam as at present;

tb) what 15 the estimated vn prove-
ed quantity of erude ftgn ta ¢ o1l
fields in hoar future gay in 1975-30,

(¢) whether Tirupathar in the dis-
trict of Sibsagar, Assiry  hor slse
started producing crude, and

{d) if not, whep oil wii] be re-
cxplored from (his fleld”

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI C P MAJHD
(a} and (b} At present crude ol
from Assmn wj field: 18 bemg pro-
duced &t the rate of abous 375 million
‘onnes per unnum and  production
frum these fields from 1977-78 or
1978-79 is expecied to he of the order
of about 530 mullion tonnes per
annum.

(¢} and (dy. According to informa-
Lion available with the Government,
there does not appear to be a place
named Tripathar in  the district of
Sibsager in Assam

Condonation of Break in Service of
Employees who took part in agitation
in Ajmer Division (Western Railway)

3344, SHRT CHANDRIKA FPRASAD:

Wili the Minister of RAILWAYS
be pleased tg state:

(2) whether Government hag con-
doned the bresk in service of al! the
employeeg who took part in any agita-
tion prior tg May, 1974 or sfter;

(b) it 9o, how muny employees are
Still lafy for condonation of break;

(c) whether the bresk in service was
imposed o the ten employees of Ajmer
Division for taking part in hunger fast
during August, 1874 and if so, the
reas.ng fo; imposing the break in ser~
viee and rule under which 1t has been
done and also for nol condoning tne
same: ang

{d) what action Govermrent pro-
pose to take in regularising the break
in service of these ten emplcyees and
how much time will 1t tzke?

THE DEPUTY MINISTER IN [HE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) and (b). Infor.
mation 18 bemg collected and will be
1ajd on the Table of the Sabkm.

iry and (dy Yes A group of
wotkers resorted i, hunger sirike
ang acted in a manner that resalted
n ces~ation of work, Ag strikeg are
banned on Railways thys wag an
ulegal strike and bresk in service pf
the staff 1n que tion was automatie
The question nf condonation of break
in service of the gtaff ha, not been
torsideted sn far

Railway Catering Contracls for Ladies

5345 SHRI NITIRAJ SINGH
CHAUDHRY:

Wil the Ministes «f RAILWAYS

be pleased to state

{a% whether catering contract/leases
t1.. open to ladies also;

Hh) if so, how many ra'way cater-
ing enntracts/leases are held bty ladies
at present; and

1c) whethey steps are propesed (o
be taken to increase the percentage of
ladies by reserving a fixed perceniage
of them 1n the Railway .atering cen-
tracts?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH)" (a) Yes.

{b) 208 catering and vending cone
tracts are gt present held by the ladies
on the Railways. .





